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(b) The Kerala Tribal ' Research Insti· 
tute bas evaluated ITDP Attapady aod 
proposes to take up evaluation of ITDP 
lddukki in ' addition to some selected 
schemes such as Ba lwadi s and Nursery 
schemes and housing. 

Judicial Enquiry into Orgy of Violence 'n 
,Delbi and Other Places 

12424. S RI S.M. BSATTAM; 

SHRI BASUDEB ACfIARIA : 

SHRI P YUS TIRAKY : 

Will the Mini ter of HOME AFFAIRS 
be 'pleased to tate; 

(a) whether Government are intending 
to institute a Judicial enquiry into the orgy 
of violence in Delhi and other places which 
occurred after the as assination of the 
Prime Minister Shrimati Indira Gandhi. 

(b) whether there is truth in the Pres 
interview with the Prime Mloister published 
in Sunday indicating the above poss,jbility; 
and 

(C) what is the stand .of Government in 
tbis regaTd ? 

THE MINISTER OF STATE ~N THE 
MINISTRY OF HOME AFPAIRS 
(SHRIMATl RAM DULARI SI~HA) : 
(a) to (c). The maner of holding an Jud,j­
cial enquiry .8 under 'he consideration of 
the Gov rnment. 

Proposal for Changing Police Act of 1861 

2425. SHRI T. BASHEER : Will the 
Minister of HOMB AFFAIRS be pleased 
to state: 

(a) whether there is any proposal for 
changillg the Police Act of J 861 as recom­
mended by the National Police Commission; 
and 

(b) if so, 'the details thereof? 

' THE MINlSTBR OF STATE IN THE' 
MINISTR Y OF HOMB AFFAIRS (SHRI­
MATI RAM DULARI SINHA) .: (a) and 
(b) .. The National Police Commission 
which was et up to make recommendations 
for ' improvlDg tile P<?lice administration 
hi the ' country formulated a draft Police 
bill incorporating the provisions to reorient 

the police duties, powers etc. of the Police 
forces. The de tajls of the draft Police 
Bill are given in the Eighth report of tbe 
Commission. Copies of the reports of the 
Gommissjon have been placed on the table 
of the House on 30-3·83. Copies of the 
reports have been eot to the State Govts. 
for taking appropdate action. The State 
Govts. have been requested to convey 
their views on the draft Police Bill 

Inclusion of Officers in Select List for 
Grade I of Central Secretariat Ser,icc 

2426, ' SHRI SHANTI DHARIWAL 
Will the PlUME MINISTFR be pleased 
to state! . 

(a) the strength of 'officers for inclusion 
in Select Lists for '1979. 1980 and 1981 
for Grade I of th ,Central ' Secretariat 
Service as determined under Regulation 3 
of CS'S (Promotion to Grad~ and Selec­
tion Grade) Regulations, 1964; 

(b) actuaJ number · of officers 
in the above Select Lists; 

(c) the reasons for shortfall, if any; 
and 

(d) steps contemplated to cover up the 
gap ? 

THE MINISTER OF STATB IN THE 
DEPARTMENTS OF PERSONNEL ANn 
ADMINIS"fRATtVE REFORMS AND 
CULTURE (SHRI K.P. SINGH DEO) : 
(a) and (b). he strength of the Select 
Lists for Grade J of the Central S~cretarjat 
Service for the ' years 1979, 1980 and 1981 
and the number of officers act·lrlally included 
in the St!lect Lists for the respective years 
are,indicated below: 

(C) Ooe officer whose case was kept in 
sealed cover figured io the ElegibiUty LiSl 
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